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- IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, JAIEIR BENCH, JAIRJR
OA 226/2003 DATE OF OFDER: 100652003

Rajendra Kumar Dulily so of Late Shri Ram Gopal Dubey, aged about
40 yearsy Resident of 7/146, Malviya Nagar, Jaipur, Presently

posted as Inspactor (Law), Central Excise Commissimmerate,

Jaipurd |
& Applicantd
VERSUS
l. Uni:n of Incia through the Secretary, Ministry of

Finance, Department of Revenus, North Block, New Delhif
2. The Chief Conmissionery:  Central Excise & Customs,
Jaipur Zonel}
33 The Commissimer, Central Excise & Customs, Statue
Circley 1< Scheme, Jaipurf

¥4, Respondentsiy
Brs S K¢ Shamma, Counsel for the applicanty |
MrY Tej Przkash Shama, Counsel for the respondentsi
GORAW: | |
Hon'ble Mz M.LY Chavhan, Member (Judicial)

Lcamed comsel for the applicant submits theat in view
of the subsequent developments, he wants to withdraw this OA
with liberty to file a duly constituted . fresh OA. Pemmissicn
granted#

24 The Present OA stands disposed of accordingly

(M QLO ’ d
MEMBER (J)




